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" for the Respondents.

~on the several groungs, HRone of whlch found convincing.
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD BENCH:
AT HYDERABAD

0.A. No. 1448 of 1997 ' ' ]

Date o©f Decision:
5th November . 1997.

BETWEEN : | ,
D.S.N. Reddy ‘ .. Applicant [
| AND , . _ﬁ
1. The Union of India, rep. by the | 5
General Manager, Q

South Central Railway,
Rail Nilayam, Secunderabad.

South Central Railway,
Secunderabad.‘

3. 8r. Divisional Personnel Officer, ' .
% the Divisional Railway Manager, -
South Central Railway,

Vijayawada.

4, Sr. Divisional Mechanical Engineer,
South Central Rallway,
VlJayawaoa. : .. Respondents

Counsel for the applicant: Mr. Siva
Counsel for the Respondents: Mr. V. Rajeswar Rao

CORAM:
THE HON'BLE SRI H. RAJENDRA PRASAD: MEMBER (ADMN.)

ORDER g
(Per Hon'ble Sri H. Rajendra Prasad: Member (Admn.) -

Heard Mr. Siva for the applicant and Mr. V. Rajeswar Rpo"
who .

The applicant/has been working in the present station !
for over 26 years has now been transfered and posteo in the :
same capacity to Narsapur. The 1mpugned order is challenged

~n

can
There is no ground on which this court{interfere on

behalf of the applicant.
The 0.A. is therefore disallowed. NO coOsts.

J" ’
A ————

(K. RAJED PRASAD)
MEMBER (EDMN.)

Date: 5th November, 1997
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TN Til CENTRAL ADMINISTRATIVE TRIBUNAI

Cour.‘c\,'“

COMPAKED BY:

APPROVED BY:

1
-

HYDERABAD BENCH AT HYDERABAD
2

\:\

A RN

THE HON'BBE MR,JUSTICE.

VICE-CHAIRMAN . -7~
ang

THE HON'BLE MR, H.RAJENDRA PRASAD :M(a)

DATED; 57 i Iq—)

OR DE R/ LLGHENT. .

M'AII/RA.’/C—A.NO.-Q
‘ _ in
We.awo, UUS /Cr)
TIAQNOI (W.P 0. )
Admitfed snd Interim directions issued,

Allowe
Disposdd of with Directions,
Dismissed.
Dismis
 Dismisse

as withdrawn
for gefault
' Orderedre jedteq

No.ordeg as to COsts.
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